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efficiency audit and early warning. It has 
yielded excellent results. Will the 
Government introduce a similar system in 
our own textile industry? 

SHRI L.N. M1SHRA: Sir, we are 
examining our own problems in our own 
way. It is a good suggestion from the hon. 
Member and we will examine this also. 

TARIFF COMMISSION'S  REPORT ON  PRICES OF 
SILK, NYLON ETC. 

*93. SHRT  A.G.   KULKARNT.f 
SHRI S.B. BOBDEY: SHR1 
N.P. CHAUDHAR1: 
SHRIT.G. DESHMUKH: 
SHRI B.S. SAVNEKAR: 

Will the Minister of FOREIGN TRADE 
be pleased to stale: 

(a) whether Tariff Commission's report 
on fair prices to be charged by the silk, art 
silk and nylon manufacturers has been 
published;   and 

(b) if so, what arc the salient features of 
the  report? 

THE MINISTER OF FOREIGN TRADE 
(SHRI   L.N.   M1SHRA):   (a)  and   (b)   A 
statement is laid on the Table of the House. 

STATEMENT 

No reference was made to the Tariff 
Commission for recommending fair prices 
of silk/silk yarn. The Commission has been 
permitted to publish for sale its report on 
rayon tyre yarn/cord/fabric. The other two 
reports of Tariff Commission relatin ; to 
nylon yam, viscose staple fibre/rayo i 
filament yarn and polyster fibre are still 
under the examination of the Government of 
India. As soon as decisions have been taken 
on these reports, by the Government, these 
will also be published. 

†The question was actually asked on the 
floor of the House by Shri A.G. Kulkarni. 

SHRI   A.G.   KULKARNI : Sir,     this 
question was discussed in this   House on 
various occasions during the last session, 
right-from about six months, but the Govern-
ment is coming out to say that it is under 
consideration and that it will take a decision. 
I particularly draw the attention of the 
Minister who gave his own assurance on a 
Calling Attention Notice  dt.23-11-1970 
where he has stated that it might be Novem-
ber,   December  or  even     January.    This is 
an assurance given by   the Minister on a 
Calling Attention Notice in this   House. Sir, I 
want to know whether it is a prestige point 
not to present the Tariff Commission Report.    
I want to know why time is being taken to 
consider a small report on the nylon industry.   
It is reported that the big industry is behind 
the Ministry in    not publishing the Report  
which is going to deflate the prices to a low 
level. I    want the Minister   to come forward   
and   say categorically that it will be published 
at least by the end of April. 

SHRI L. N. M1SHRA: Sir, we have 
received three Reports and I would like to 
say about it. One was about this nylon and 
rayon or what iscalled rayon filament. So far 
as tills is concerned, the Government 
resolution has already been published. About 
rayon filament yarn and nylon filament yorn 
there is no difficulty but only about one 
thing. There were some problems raised by 
the Tariff Commission. 

DR. BHAI MAHAVIR: Sir, it seems the 
Minister has not taken his breakfast today. 

SHRI L.N. MISHRA: There were some 
problems that we had to refer to the Tariff 
Commission twice and, at the moment, the  
position  is .    .   . 

SHRI  A.P.  CHATTERJEE: Sir,  is he 
going  tobedroppe.l  from   the Ministry ? He   
looks  depressed. 

SHRI L.N. MISHRA: Unfortunately my 
throat is not good for the last two   days. 

Sir, as I said earlier, so far as the Report 
on the third   one is concerned  
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MR. CHAIRMAN: Ploase come towards 
the mike 

SHRI L.N..M ISHRA: About nylon and 
rayon our rec 'mmendation on that is ready. 
We have circulated it to the Ministries 
concerned and we hope to get their 
comments w i t h i n  ten or six days and then 
we will take it i > the Cabinet. 

Mr. Kulkarn wanted a firm date. I cannot 
give that but before we meat next, the 
Governmen will be able to come to' a desision 
on ths iriPFCamnrssion's report. There is no 
question of any pressure in this matter. The 
main difficulty has been that the figures we 
had sent to them were old figures. 
M.:anwhile the cost of production has goi  up 
and there were some representations and we 
sent them to be re-examined an , the 
comments from other Ministries were lore 
and we had to discuss with them and 
persuade them to agree. 

SHRI A.P. < HATTERJEE: You have 
already surrend re I. 

SHRI L.N. USHRA: We have never 
surrendered. The Government decision on 
these two reports will be arrived at and it 
will be announced much before we meet 
next. 

SHRI A. P. I HATTERJEE: The socialist 
Government is surrendering. 

SHRI A.G. -1ULKARNI: On the first 
question, these ire the very sentences that 
were uttered no 23-11-70 that he had 
referred this to the various Ministries and 
within ten day: the reports were expected. 
There was a pointed question by Mr. 
Bhupesh Gupta. 

MR. CHA1P MAN: What is your ques-
tion? I cannot allow you to take time. 

SHRI A.G. KULK.ARNI: It is not a 
question of you I allowing me. It concerns 
the   weavers. 

MR. CHAIR MAN: I am also concerned. 
You take time. What would happen to the 
other Members? You should give 
opportunity to others also. 

SHRI A.P. CHATTERJEE: He must be 
allowed. I am asking him to be allowed 
because that  is for public consumption. 

SHRI A.G. KULKARNI: My submission 
was, the same sentences were uttered and 
the main crux of the problem is the 
publication of the report and giving effect to 
the whole thing. My senond question is 
whether it is also a fact and infomation has 
come to the Minister that the SIC is charging 
a big profit on nylon yarn which they are 
importing and also an entire mess has been 
made in the supplies? May 
1 know whether the Government will make 
some arrangements with some committee 
and see that it functions properly? 

SHRI L.N. M1SHRA: Mr. Kulkarni 
knows this industry but perhaps he has 
conveniently forgotten  that   for  the  last 
2 months there has been no dificulty about 
getting nylon. In the earlier months we 
used to give 84 tonnes per month. In 
the last two months the STC has been 
releasing 400 tonnes of nylon per month. 
The result is the offtake has gone down. The 
weavers are not taking delivery of the yarn 
available with the S TC. As regards the 
management by the STC, it is a fact thai it 
is imported by the STC an it will be import-, 
ed by the STC. Our intenlion is to take over 
most of the importsof raw materials under the 
public sector and this is a matter of policy 
and it has been working well. There is 
nothing wrong in distribution. We had 
some difficulty and some representations 
were made to the Prime Minister who has 
asked us to look into it and hence the 
release of nylon yarn was raised from 84 
to 400 tonnes per month in January and 
that we will continue. About the publica 
tion part of it, what is necessary is the 
Government decision on the report, not 
the report as such and the report will be 
placed on the Table. The Government 
has to decide. I am sorry for the delay but 
it is mainly because of various queries 
raised by the other Ministries concerned. 

We had to satisfy those Ministries before 
coming to some conclusion. 1 think soon we 
will take a decision, we will go to the 
Cabinet and the Government will announce 
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it quickly.    If there has been delay it is 
because   of   unavoidable   circumstances. 

 

 

SHRI ARJUN ARORA: May I know if, in 
examining the report of the Tariff 
Commission, the Government will keep the 
size of the various uni ts  in mind and 
whether it will give the smaller units some 
well-deserved concessions ? 

SHRI L. N. MISHRA: It is a very good 
suggestion. We will try to look into it. 

SHRI S.D. MISRA: While answering the 
previous question, the Minister said that he 
was ssUing up the Bureau of lndus-irial 
Costs and Production, instead of the Tariff 
Commission, to examine the prices of cloth, 
etc. He favours this because he said thai 
probably the Tariff Commission was very 
near them and for various other reasons 
which he did not specify. In this question 
now about nylon everybody knows that the 
price of nylon is rocketing very high. Thsn, 
the Tariff Commission lias recommended 
that they should be given a very high price. 
That is why the Tariff   Commission's   
recommendation   is 



21 Oral Answers [I  APRIL 1971] to   Questions 22 
 

being examine!. Probably it is being 
examined and il will be accepted because it 
will favour the nylon manufacturers. Why 
not let the Bureau of Industrial Costs 
examine this am let them submit a report? 
Then the Cover iment can examine it and 
come to a concf ;sion. Is it only to favour the 
nylon nianu acuueis that this is being done ? 

SHR.1 L.N. MISHRA: There is no ques-
tion of favouring the nylon manufacturers. 
Prices have to be brought down. This 
reference was nr. Jc some time ago, in 1968. 
Now, if the hon. Member wants me to make 
a fresh approach and send it to some other 
body to examine it de novo, they would take 
another twi i or three years and in the 
meantime we si ill not be able to bring down 
the prices Kindly allow us to go ahead with 
the present recommendations. There is 
nothing final in such matters. We will try to 
bringi >wn the prices as suggested by the 
Tariff Conmission and if we feel that in the 
interests of the society a further reduction in 
pri. e is necessary we will look into it. Our n 
ind is completely open on this   issue. 

 

MR.   CHAIRMAN: Next   question. 

SHRI BHUPESH GUPTA: Sir.l wanted 
to ask a question. You have to call me on 
this. Last session I asked a question. In 
answer to my question he said something. 

MR. CHAIRMAN : 1 will call you later. 

SHRI BHUPESH GUPTA: On the 23rd 
November 1 asked a question. He said it 
would be published in November or 
December. 

MR. CHAIRMAN: I will call you on 
some other question. 

SHRI BHUPESH GUPTA: That you may 
do. The only thing is he gave an assurance 
that it would be published. He had not done 
that. On the 23rd November the Minister 
said that. You can imagine, it is now April 
1st. (Interruptions) Sir, on a point of 
privilege .   .   . 

SHRI BABUBHA1 M. CHINA.!: Sir, on 
a point of order. I rise on a point of order. 

 

 

MR.   CHAIRMAN: Please   sit   down, 
Next question. 


